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Himachal Pradesh Labour and Employment Department, [Noti. No. Shram(B)10-11/2018(Estt.)]
Himachal Pradesh Law Department, [Noti. No. 8-LSA/State Authority/95/464-482]

Himachal Pradesh Law Department, [Noti. No. LLR-E(9)-12/2018-Leg]

Himachal Pradesh Law Department, [Noti. No. LLR-E(9)-12/2018-Leg(1)]

Himachal Pradesh Law Department, [Noti. No. LLR-E(9)-18/2018-Leg(1)]

Himachal Pradesh Law Department, [Noti. No. LL.R-E(9)-2/2018-Leg(1)]

Himachal Pradesh Law Department, [Noti. No. LLR-E(9)-3/2017-Leg]

Himachal Pradesh Law Department, [Noti. No. LLR-E(9)-3/2018-Leg]

Himachal Pradesh Law Department, [Noti. No. LL.R-E(9)-4/2018-Leg(3)]
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Himachal Pradesh Law Department, [Noti. No. LLR-E(9)-61/2005-Leg]

Himachal Pradesh Law Department, [Noti. No. LLR-E(9)-8/2015-Leg]

Himachal Pradesh Law Department, [Noti. No. LLR-E(9)-9/2018-Leg(1)]

Himachal Pradesh Law Department, [Noti. No. LLR-E(9)-9/2018-Leg(2)]

Himachal Pradesh Law Department, [Noti. No. P.F./LSA/N. Agarwal/2018/448-454]

Himachal Pradesh Medical Education and Research Department, [Noti. No. HFW-B(A)1-1/2019-

Loose]
Himachal Pradesh Medical Education and Research Department, [Noti. No. HFW-B(B)15-19/2019]

Himachal Pradesh Municipal Corporation, [Noti. No. [J/Door to Door]

Himachal Pradesh Municipal Corporation, [Noti. No. MCR/Trade License/2020-3599-3600]

Himachal Pradesh Personnel Department, [Noti. No. Per (AP-B) A (3)-4/2019]

Himachal Pradesh Planning Department, [Noti. No. PLG.FC(F)1-1/2018(DPDC)-Loose]

Himachal Pradesh Public Works Department, [Noti. No. PBW-AA(3)-2/2018]

Himachal Pradesh Public Works Department, [Noti. No. PBW(B)A(3)1/2018]

Himachal Pradesh Public Works Department, [Noti. No. PBW(B&R)(B) F (7)-2/2018(2)]

Himachal Pradesh Public Works Department, [Noti. No. PWD(C)B(3)-1/2021]

Himachal Pradesh Revenue Department, [Noti. No. Rev.1-3(Stamp) 6/80]

Himachal Pradesh Social Justice and Empowerment Department, [Noti. No. SJE-A-F(10)19/2000-L]

Himachal Pradesh Social Justice and Empowerment Department, [Noti. No. SJE-A-F(10)-19/2000-
L))

Himachal Pradesh Social Justice and Empowerment Department, [Noti. No. SJE-A-A(2)-3/2018]

Himachal Pradesh Social Justice and Empowerment Department, [Noti. No. SJE-A-C(10)-8/2015-
Loose]
Himachal Pradesh Social Justice and Empowerment Department, [Noti. No. SJTE-A-F(11)-4/2015(1)]

Himachal Pradesh State Election Commission, [Noti. No. SEC(13)91/2015-1204-1216]
Himachal Pradesh State Election Commission, [Noti. No. SEC:(13)91/2015-1230-40]

Himachal Pradesh State Election Commission, [Noti. No. SEC(F)2-6/2021-551-570]

Himachal Pradesh State Electricity Regulatory Commission, [Noti. No. HO. 9E-865/2016-17(A)]
Himachal Pradesh State Electricity Regulatory Commission, [Noti. No. HPERC/151/Vol-III]
Himachal Pradesh State Electricity Regulatory Commission, [Noti. No. HPERC/391]

Himachal Pradesh State Electricity Regulatory Commission, [Noti. No. HPERC/438]

Himachal Pradesh State Electricity Regulatory Commission, [Noti. No. HPERC-F(1)-1/2021]
Himachal Pradesh Town and Country Planning Department, [Noti. No. TCP-A(2)-2/2016(1)]
Himachal Pradesh Town and Country Planning Department, [Noti. No. TCP-A(3)-3/2020]
Himachal Pradesh Training and Foreign Assignment Department, [Noti. No. Per.(Trg.)A(4)-2/2018]
Himachal Pradesh Transport Department, [Noti. No. TPT-B(15)-3/2003-loose-VI]

Himachal Pradesh Transport Department, [Noti. No. TPT-A(3)-9/2020]

Himachal Pradesh Transport Department, [Noti. No. TPT-C(9)-4/2003]

Himachal Pradesh Transport Department, [Noti. No. TPT-C(9)-4/2017]

Himachal Pradesh Transport Department, [Noti. No. TPT-C(9)-5/2003(1)]
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Himachal Pradesh Transport Department, [Noti. No. TPT-F(10)-5/2020]
Himachal Pradesh Transport Department, [Noti. No. TPT-F(6)-1/2013-11]
Himachal Pradesh Urban Development Department, [Noti. No. 64/MCMB]

Himachal Pradesh Urban Development Department, [Noti. No. HP/RERA-(A)-3-
2/Regulations/2020/Vol-1]

Himachal Pradesh Urban Development Department, [Noti. No. UD-A(1)-1/2016-111]
Himachal Pradesh Urban Development Department, [Noti. No. UD-B(1)-2/2009]
Himachal Pradesh Urban Development Department, [Noti. No. UD-F(10)-9/2016-loose]
Himachal Pradesh Urban Development Department, [Noti. No. UD-F(2)1/2019-L ]
Himachal Pradesh Vidhan Sabha, [Noti. No. V.S.-Legn.-Vacant./1-24/2004(1)]

Karnataka Notification

Karnataka Home Department, [Noti. No. HD 32 CNA 2017]
Karnataka Home Department, [Noti. No. HD 426 SST 2017]

Odisha Notification

Odisha, Excise Department
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